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administered by the State Government and
it is hoped that they will take suitable ac-
tion in the matter in the light of the
Commissioner’s recommendations as accept-
ed by the Industrial Committee on Panta-
tions.
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Amount of Food subsidy given to J;mu
and Kashmir
622. SHRI  BENI  SHANKER.
SHARMA : Will the Minister of FOOD

AND AGRICULTURE be pleased 1o
state :

(a) thea of food subsidy given
to the State of Jammu and Kashmir duricg
the last three years; and

g
(b) the basis and purpose of the
same ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,





